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.nternational Talks have been a flop 
and they have not succeeded. I should 
tike to know from the hon. Minister 
the present status of Jute Intma- 
tional, and whether we have been able 
to come to any agreement with Bangla 
Desh regarding not undercutting jute 
in international market,

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND COOPE­
RATION CSHRi MOHAN DHARIA): 
It is our endeavour that the jute com­
munity of India, Bangla Desh and 
Thailand which are the main produ­
cers in the world of jute should suc­
ceed and we are having a dialogue. 
In the meantime some understanding 
has been reached and the House will 
be happy to know, it is because of 
those efforts the exports of jute from 
both Bangla Desh and India this year 
have gone up, as against last year.

SHRI SAUGATA ROY: With regard 
to both Pakistan and Bangla Desh. 
one of the major items of export could 
be coal but it is a tragic fact that large 
quantities of coal are still smuggled 
out of Delhi and other places to West 
Pakistan sector in the Lahour border. 
Have any talksl been held with the 
Pakistani government to prevent smug­
gling of coal so that we can export 
coal to Pakistan through the normal 
trade channels.

SHRI MOHAN DHARIA: the
policy of the government is very 
clear. We do not want any smuggl­

ing to go on from our country to any 
other country or within our country; 
we are very firm on this. At the 
fame time if through bilateral discus­
sions we could export coal and if it 
is beyond the needs of the country, 
we shall do so.

SHRI VINODBAI B- SETH: While 
the hon. Minister says that they do 
not want to allow smuggling of coal 
to Pakistan and Bangla Desh, may I 
draw his attention to the fact that a 
lot of animals, sheep and goats, are 
smuggled out of India from Jodia in 
Gujarat Border to Pakistan?

SHRI MOHAN DHARIA: I appre­
ciate the information of the hon. 
Member; I shall look into it.

Foreign Exchange Earnings 
Jute and Rice

from

*537. SHRI RAJ KRISHNA DAWN: 
Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERA­
TION be pleased to state the net 
foreign exchange earned by exporting 
jute, jute products and rice compared 
to the total foreign exchange earned 
during the last three years?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA­
TION (SHRI ARIF BEG): A state­
ment is laid on the Table of the 
House.

Statement

The requisite information is as fullows :

(Valur in Rs. Cmm) 
>974-75 1975-76 *07(1-77

Raw Jute . . . . >7-52 io - 10 1*23

206•70 250-80 200-83

Basmati Rice . . . . ■ • • 21-50 I V 04 6- r*

T otal • • • W 81 274-03 sto8-18

Total Foreign exchange . . . . 33«8-83 4042*8t SM T35
earned through exporta
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SHRI RAJ KRISHNA DAWN: The 
statement shows that the foreign ex­
change earnmgs from raw jute had 
been steadily declining, from Rs. 17.52 
crores in 1974-75 to Rs. 10.10 crores 
in 1975-76 and to Rs. 1.23 crores in
1976-77; similarly the export of jute 
products had declined from Rs. 296.79 
crores to Rs. 250.89 crores in the year
1975-76 and to Rs. 200.83 crores in 
the year 1976-77. Again from an 
export earning o f Rs. 21 50 crores in 
1974-75, the export of Basmati had 
declined to Rs. 13.04 crores in 1975-76 
and Rs 6.12 crores in 1976-77. I should 
like to know from the hon. Minister 
the cause of this decline.
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MR. SPEAKER: Please come to 
your second question.

SHRI RAJ KRISHNA DAWN: Due 
to the failure of the Government to 
examine the statutory prices of jute 
and paddy fixed on the recommenda­
tion of the Agricultural Prices Com­
mission and revise it upward in’ the 
light of high cost of inputs and rise 
in the wages of agricultural labourers 
due to sudden imposition of Agricul­
ture and Labour Wages Act in West 
Bengal since the commission recom­
mended the statutory prices for these 
articles, the jute and paddy growers 
are incurring financial loss. They are 
not getting remunerative prices for 
their produce. In view of the above 
fact, I would like to know from the 
hon. Minister as to what steps have 
been taken by the Government to 
save the farmers from the huge fin­
ancial loss, and to increase the foreign 
exchange earning through the export 
of jute and rice I would like to 
know from the hon. Minister whether 
the Government is ready to give re­
munerative prices to the farmers.

THE MINISTER OP COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA­
RIA): As the House is well aware, 
it is for the first time that the Jute 
Corporation of India was asked to 
open several Centres in the jute pro­
ducing areas and this year we have 
taken adequate care so that reason­
able prices are available to the pro­
ducers and that too in the villages 
concerned, where they produce. Re­
garding the export of Jute, this House 
will be happy to know that in the 
period, April to December 1976 the 
export of jute products were of the 
order of Rs. 130 crores and as against 
that, in the period, April to December 
1977, they have gone upto Rs. 166 
crores. It is because of the efforts 
made by the Government that the
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exports are more and we are also 
taking care to produce additional 
jute crop and also to pay remunera­
tive prices to the .farmers.
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SHRI KRISHNA CHANDRA HAL- 
DER: Mr. Speaker, Sir, the Minister 
has stated that since last year jute 
products are getting remunerative 
prices. But perhaps he knows that 
jute growers are demanding that the 
minimum price of jute should be 
fixed at Rs. 200 per maund. So. may 
I know whether the Government is 
ready to announce the minimum 
price as demanded by the jute grow­
ers? You know that many jute mills 
are closed and more than 40,000 
workers are thrown out of job. So, 
in view of the reply given by the 
hon. Minister, may I know what steps 
the Government is going to take to 
reopen the jute mills so that the jute 
growers may get the price as they 
demanded earlier.

SHRI MOHAN DHARIA: Again,
this is a question" dealt with by the 
Minister of Industries. But I can 
assure the Member that the Govern­
ment has already taken several steps 
to see that these closed jute mills re­
sume their work, and Slso from the 
point of view of giving remunerative 
prices to the farmers, it is for the 
first time that we have decided to 
purchase jute at the farmers/produ­
cers* centres themselves.

?wr ip*r wfiw? < m w
TfcRT

*540. I fo  TFwffr N r  : TTT
tfwr fflT f*p ;

( v )  SWT w  *PT*r cTCTTV
*nf*rc> vrTOr ^  ^  t !%
«rr | ?rv *  «n«n?r*PT5r

( » )  mr « w K i * r  *
WKm fw f f l m  frnWW W W  s




